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and Company or such like people or to 
those who actually do the construction 
work or the erection of the plant and 
machinery. I am afraid, I do not know 
as to what particular category of 
people, consultants or contractors, tbe 
hon. Member is referring to. 

SI IRl BIREN ROY: It is a question of 
all | 
kinds of drawings. The Soviet people 
will j 
give you only a plan and from that many 
drawings will have to be made. We under 
stand that more than a lakh o( 
drawings will be needed of the detailed 
parts,       even including
 construc- 
tion parts and also detailed drawings of 
the equipment. There are several firms 
in India which are experienced in this 
line not only Messrs. Dastur and 
Company. There-lore what I am asking 
is: When a Press report has appeared 
that only 15 percent, will be given to 
the Indians, what does it mean ? Does il 
mean that even the drawings will be 
drawn there and brought here? Or will 
you distribute this work among the 
Indians who ate experienced ?   That is 
my point. 

SHRI P. C. SETHI: The contract has 
been signed between Messrs. 
Tjazhpromc Export and Bokaro Steel 
for the preparation or making of 
drawings for the Bokaro Steel Plant. 
Now, this design work will be done by 
Messrs. Gipromez, which is the agency 
to do that work. As far as the division 
of work among the Indian consultants 
is concerned, some of the drawings 
would be done outside the plant and 
some within—those which will not be 
done by USSR. Details are still to be 
worked out and the drawings are yet to 
be finalised. 

SHRI ARJUN ARORA: May I 
know if the Government have advised 
these Indian contractors to employ 
labour rendered surplus at Bhilai? 

SHRI P. C. SETHI: As far as 
surplus labour at Bhilai is concerned, 
there are two two types-one in the 
construction there and the other in the 
main steel works itself. If there are any 
main steel works labour surplus, they 
will be selected    But as far 

as the surplus labour in the 
construction is concerned, we will have 
to take a balanced view between local 
employment and those who are 
surplus. 

SHRI NIREN GHOSH: We 
understand that when the Bhilai Project 
was drawn up, the Soviet team gave 
sufficient education to their Indian 
counterparts. Therefore, may I know 
whether, when the Bokaro Steel Project 
was drawn up, any Ptoject Report was 
made differently by the Indian team 
either ollicially or unoflkiallj and if so 
whether the Project Reports U the 
Soviet Team and their counterparts vary 
and, if so, in what respects the) va 

SHRI T. N. SINGH: There was a 
preliminary report, a feasibility report, 
prepared by our Indian consultants and 
after that it was gone into. When we 
were negotiating with the Americans, 
also, that formed the basis for 
discussions. The same report, with 
whatever latest infomation added to it, 
was also the basis for discussion with 
the Soviet   experts.   That    is    the   
position 

CEMENT FACTORIES 

•191. SHRI  S.  K.  VAISHAMPAV1 
N Will the   Minister   of     INDUSTRY   
be • pleased to state: 

(a) the number of cement factories in 
(i) Public Sector and (ii) private sector 
which are proposed to be set up during 
the Fourth Five Year Plan period; 

(b) the sites selected or under 
const tion in respect of each one of 
th;m; and 

(c) the total production o( cement 
expected from these factori. 

THE MINISTER OF INDUSTRY 
(SHRI D. SANJIVAYYA): (a) to (e) A 
statement is laid on the Table of the 
House. 

STATEMENT 
(a) to (c) The cement industry has at 

present an annual installed capacity of 
12 million tonnes. The particulars of 
additional cement plants, covering a 
total capacity of 2,054.000 tonnes 
expected to be commissioned during 
1966-67 in the public sector and private 
sector, are given   below: 
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As regards increase in capacity during years 
subsequent to 1966-67, it is not possible to 
estimate the growth of capacity precisely at 
this stage. 

A list of licences and letters of intent 
granted for setting up new units and expan-
sion of the existing units is at Annexure I 
and IT respectively (See below).   It may be 

mentioned that the details of schemes 
licensed/revoked are available in publications 
like the monthly 'Journal of Industry and 
Trade' the weekly 'Indian Trade Journal' and 
the weekly 'Bulletin of Industrial Licences, 
Import Licences and Export Licences', 
copies of which are available in the Library 
of the House. 
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SHRI S. K. VAISHAMPAYEN: Accord-
ing to the statement, two cement factories in 
the public sector and eight cement factories 
in the private sector are to be commissioned 
during 1966-67 and licences have been 
granted to 13 public sector and 42 private 
sector factories. In this list, there is only one 
licence granted so far as Maharashtra is 
concerned, that is at Ghugus. According to 
my information, Sir, there are large lime-
stone deposits in Kinwat taluk in 
Maharashtra. May I know why there is no 
proposal for setting up a cement factory 
there either in the private sector or in the 
public sector ? 

SHRI BIBUDHENDRA MISRA: Most of 
the public sector projects so far have been 
State Government projects and if there is 
any lime-stone deposit anywhere it is for the 
entrepreneurs of that State or for that State 
Government to come up with proposals. 
Also, the latest position is that cement manu-
facture is unlicensed, no licence is required. 
That is the recent decision. 

SHRI S. K. VAISHAMPAYEN: Accord-
ing to my information, a letter of intent was 
issued to a private party to set up a cement 
factory  in  that   particular    area.     May 

I know what has happened to that   parti-
cular proposal ? 

SHRI BIBUDHENDRA MISRA: I can-
not say about any particular party unless 
proper notice is given. 

SHRI M. M. DHARIA. At the time when 
cement was decontrolled and the prices were 
allowed to be increased, is it not a fact that 
the cement industrialists had assured that the 
extra profits would be invested back for 
bringing into existence more, additional 
cement units? May I know whether the 
cement industrialists have gone against their 
undertaking that was then given and, if so, 
what is the reaction of the Govern ment? 

SHRI BIBUDHENDRA MISRA : There 
is no question of going back against the under-
taking given. There was a meeting of the 
cement manufacturers the day before yester-
day and they have also undertaken to do that. 

SHRI S. K. VAISHAMPAYEN: May I 
know whether it is a fact that the progress in 
respect of the private sector factories is at an 
advanced stage, the foreign exchange 
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cost also having baen sanctioned, while the 
progress of the public sector factories is 
slow and still limited to surveys only? If so, 
what are the reasons'? Is it due to the shift in 
the Government's policy about the public 
sector? 

SHRI BIBUDHENDRA MISRA: No, Sir, 
the public sector projects arc working 
according to schedule. 

SHRI C. D. PANDE: The production so 
far is only 10 million tonnes and Govern-
ment wants to have more than double that 
quantity Is the Government satisfied that, 
with all that it is doing, it will bring the 
production to 25 million tonnes? The fac-
tories that we are proposing to set up arc in 
A very preliminary stage. Is the Government 
really satisfied that we will be able to fulfil 
the target within four years? 

SHRI   BIBUDHENDRA   MISRA:   Sir, 
the idea is to have, by the end of the Fourth 
Rlan, an installed capacity of 25 mil l ion 
lonnes. At present, the installed capacity is 
12 million tonnes.   .   . 

SHRI C. D. PANDE: Eleven mil lion 

SHRI   BIBUDHENDRA   MISRA: The 
production is 10 million odd, and licences lo 
the tune of 13 million tonnes have been 
given already. We are reviewing the pro-
gress from time to time, and we hope that by 
the end of the Fourth Plan we will reach the 
target. 

SHRISANTOKH SINGH: Referring to 
part (c) of the question, may I know, Sir, 
whether the total production of cement 
expected from these factories falls short of 
the country's requirement? 

SHRI BIBUDHENDRA     MISRA: As 
will be seen from the statement, the require-
ment of 25 million tonnes is   covered. 

SHRI D. THENGARI: May I know. Sir, if 
the Government is aware of the rep ort that in 
Rajasthan near Kota, some substance has 
been found which could serve as the nearest 
equivalent to cement? In view of the cement 
shortage, may I know, Sir, whether the 
Government has tried to ascertain the 
veracity of this report? 

SHRI B1BHUDHENDRA MISRA: As I 
•said earlier, it is for the  entrepreneurs or 

for the State Government to come up with 
proposals. So far as the Cement Corporation 
of India is concerned, they are having some 
work in Madliya Pradesh. 

SHRI R. S. KHANDEKAR: Sir, when 
cement was decontrolled and the price was 
raised, it was expected that no further rise 
would be made in the cement prices. But the 
experience is that the cement prices are going 
higher and higher every day. 1 am myself a 
victim of it. Every week or almost every 
month I have to pay higher cement prices. 
May 1 know, Sir, whether the Government 
is aware of this increase in cement prices, if 
not daily, at least weekly or monthly, and, if 
so, what is the Government going to do 
about it? 

SHRI   BIBUDHENDRA   MISRA:  Sir 
if the hon'ble Member is a victim of it, let 
him bring the facts to our notice and we will 
certainly make an enquiry. Our experience 
is that there lias been no increase in the 
price. 

SHRI BABUBHAI M. CHINA1: May I 
know. Sir, if the Government have assured 
themselves that the total quantity of cement 
which they envisage to produce during the 
next five years, for that the Rupee resources 
and also the foreign exchange resources are 
available at the instance of the Government 
to fulfil that target ? 

SHRI BIBUDHENDRA MISRA: Sir, so 
far as the 1966-67 plans are concerned, the 
Rupee resources and the foreign exchange 
resources have been made available to them. 
So far as the rest of them are concerned, 
when the time comes—we have given it 
priority and we hope it will be done. 

SHRI M. C. SHAH: May I know, Sir, if 
the Government arc aware that licences have 
been pending for five years, even seven years 
in some cases, because there is no capital 
forthcoming for the purpose of subscription 
of the share capital? May I know, Sir, if it is 
for this reason that this installed capacity 
could not come forth? Do the Government 
realise that the same position is going to 
continue and probably it may be worse? 
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SHRI BIBUDHENDRA MISRA: There is 
no licensing now so far as cement is 
concerned. 

SHRI BABUBHAI M. CHINAI: Does the 
hon'ble Minister know how much total 
resources in Rupee payment will be required 
and also in foreign exchange for the fulfil-
ment of the target ? 

SHRI BIBUDHENDRA MISRA: It has 
been worked out. For a production of 2 lakh 
tonnes in a factory, all that is necessary is 
Rs. 150 lakhs.   .     . 

SHRI D. SANJIVAYYA: The total is 
about Rs. 3 crores of which machinery costs 
Rs. 150 lakhs. 

SHRI BIBUDHENDRA. MISRA: The 
foreign exchange component now has been 
reduced to 27,000 rupees. 

SHRI ARJUN ARORA: May I know. Sir, 
if it is a fact that at their interview with the 
Industries Minister this week, the cement 
manufacturers demanded that they should be 
permitted to increase the rate of dividend, 
and, if so, what was the Minister's reaction? 

SHRI BIBUDHENDRA MISRA: Sir, they 
have agreed> and there was an agreement 
formerly also that there will be a freeze in 
dividend for the coming years. 

SHRI   M.    PURKAYASTHA:  May   I 
know, Sir, if there is any proposal of setting 
up a cement factory in Assam either in the 
public sector or in the private sector, as raw 
materials are available in abundance there? 

SHRI BIBUDHENDRA MISRA: There is 
one proposal from the Assam State 
Government, namely, ths Assam Cement 
Co. 

*192. [The questioner (Shri A. D. Mani) 
was absent for answer vide cols. 1177-78 
infra.] 

 

 
tt INTRODUCTION OF  NEW TRAINS BETWEEN. 

GHAZIABAD AND DELHI 
•193. SHRI D. THENGARI: Will the 

Minister   of   RAILWAYS  be pleased   to. 
state: 

(a) what is the number of passengers who 
come by train to Delhi and New Delhi daily 
from Ghaziabad and Shahdara; and 

(b) whether there is any proposal under 
Government's consideration to introduce 
new trains between Ghaziabad and Delhi? 

 
ft THE MINISTER OF STATE IN THE 

MINISTRY OF RAILWAYS (DR. RAM 
SUBHAG SINGH): (a) Based on the figures 
of the three Months January to March, 1966, 
the number of passengers coming daily by 
train from Ghaziabad to Delhi is 5,247, from 
Ghaziabad to New Delhi, 362, from Delhi 
Shahdara to Delhi, 7,573 and from Delhi 
Shahdara to New Delhi, 1,322. 

(b) Introduction of an additional train on 
Ghaziabad Delhi/New Delhi section is not 
operationally feasible at present for want of 
line capacity and spare terminal facilities at 
Delhi/New Delhi for handling additional; 
trains.] 

tf   ] English translation 


